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11. Maharashtra 1 4 114 

12. Manipur 1 6 I 

13. Meghalaya 3 1 

14. Oris a 9 11 468 

15. Rajasthan 6 13 324 

J 6. Tamil Nadu J 2 104 

17. Tripura 3 51 

J 8. Uttar 29 36 1083 

19. 

Pradesh 

West 8 15 
Bengal 

Total 1-21 208 

Centralised Authority on Industrial 
Sickness 

379 

5736 

*389. SHRI AMAR ROY PRADHAN : 
Will the Minister of FINANCE be plea ed 
to state: 

(a) whether Government have decided 
to set up a centralised authority to deal 
with industri,ll sickness in the couutry; and 

(b) if so . the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (b) 
No decision has been taken to set lip a 
centralised authority to deal with industrial 
sickness. The Reserve Bank of India (RBI) 
had apJ::ointed a Committee under the 
Chairmanship of Shri T . Tiwari Chairman, 
Industrial Reconstruction Corpor~tion of 
Jndia to examine the legal and other diffi-
culties being faced by banks and financial 
institutions in rehabi litat ion of sick indus-
trial units and to suggest remedial measures 
inc1ud :ng changes that may be necessary to 
existing provisions of the concerned statutes. 
Follow up of these recommendations, after 
necessary consultation with the concerned 
Ministries, is expected to help further in 
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dealing with the problem of industrial 
sickness. 

Decline in Leatber Export Trade 

*390. SHRI SYED MASUDAL 
HOSSAIN : 

SHRI BASUDEV ACHARIA: 

Will the Minister of COMMERCE be 
p leased to state : 

(a) the reasons for the steady decline 
in the leather export trade; 

(b) remedial measures being taken to 
improve the situation; and 

(c) plan to revitali e the export trade 
in leather goods ? 

THE 'MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRIMATI 
RAM DULARI SINHA) : (a) to (c) As 
per export export projection furnished by 
the Leather Export Promotion Council, 
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Madras, exports of leather and leather 
products during April-Junc, t 983, were of 
the order of Rs. 96.40 crores as against 
exports to the tune of Rs. 93.45 
crores effected during the corresponding 
period in 1982. everal liberal mea · 
sures have been taken by thc Govern-
ment with a view to lend impetus to exports 
from the the leather sector. For example, 
pre-shipment credit facility upto 180 days 
at concessional rate of interest has been 
extended in respect of finished leather with 
effect from 1-7-83, import of wet blue 
leather is being allowed on duty free basis 
and export of finished leather and leather 
products is entitled to cash compensatory 
support and air freight ubsidy. 
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Export Growth 

4198. SHRI MANOHAR LAL SAINI: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) the reasons that the country is having I 

a negative plan of trade and no amount of 
measures adopted are yielding results : 

(b) whether the efforts to realise the 
resumed export-growth to contain impol'ta I 

have brought any results; 




